CENTRAL ADMINISTRATIVE TRIBUNAL, ALLAHABAD BENGH,

Registration T.A. No, Joog of 1986
( 0.S. 352 of 1984 )

Igbal Husain . Plaint
Petit
Versus
Union of India | |
and’ others " oo cee orers Respondents, |
u';-'—_--,

Hon, Mr., Justice y.C. Srivastava,V.C.
Hon, Mr, A.B, Gorthi, Membe r (A)

Feeling disparate from his non panOtiO:i tﬁ. the
POst of Telephone Operator, the applicant who was Lineman
ultimately/lhocked the door of the Civil COuﬁ by filknig
a suit for declaratidn in which he has prayed that he
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The applicant submitted the certificate of phyaical £i
to the P.M.G. Office, Lucknow, Despite the complntim ];
these formalities by the applicant, the charge was not
given to him thouch, the charge of telephone operator
was given to the other candidates of his batch, and \\ l

without any communication to him that he was found unfit i
the selection. After serving notice on the respondents 5;:
he filed a suit,The respondents have refuted the claim )
Of the applicant and hagestated in their written statement‘;
that the applicant was confirmed only in the year 1978 .
and he dld appear in the examination for the telephone
operat en but in the examination, he did not qualify
and that is why he was not promoted as Telephone Operator.
NO explanation has been given as to why he was required
t0 appear in the Additéonal-@Q@ Test and he was medically
edamined again, According to the respondents it was
in anticipation of he being selected faAr the premotion,
and consequently he was not promoted because he was not
appeared in the Additional Test. The caunsel for the
applicant stated that last 25 years have been passed
but the applicant has not been promoted. There appears
to be no reason why further Opportunity had not been
given to him to appear in the test after having so© much ,
R oip 5 & |
@ xperience with the applicant, We direct the G;En‘lroent to |
give him one more %portunity to appear in the test, '
The application is otherwise dismisser.i with the above
Observatiocns without any Drder as to costs, Z&/

v_# Member(a) Gice<Chairman
ngiq_zs.z.lggz |
M.u.)



